HIGH COURT OF CHHATTISGARH, BILASPUR

Endt. No. 13303 /Checker Bilaspur, Dated 22" August, 2024

[11-10-8/2000(VIil)

Copy of Notification Nos. 2125/2562/21-B/2024 dated 21-08-2024, issued by the Law &

Legislative Affairs Department, Mantralaya, Mahanadi Bhawan, Atal Nagar, Nava Raipur &
Notification No.13301 and 13302/Checker/Ili-10-8/2000 (VIll}, Dated 22/08/2024 issued by the
High Court of Chhattisgarh, Bilaspur, are forwarded to:-

1.

2.

10.

1.

12.

13.

14.

15.

16.

17.

18.

19.

20.

21.

22.

The Joint Registrar-cum-P.P.S. to Hon'ble the Chief Justice, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Goutam Bhaduri, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay K. Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Agrawal, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Parth Prateem Sahu, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Smt. Justice Rajani Dubey, High Court of Chhattisgarh,
Bilaspur, for information of her Ladyship.

Private Secretary to Hon'ble Shri Justice Narendra Kumar Vyas, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Naresh Kumar Chandravanshi, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hom'ble Shri Justice Deepak Kumar Tiwari, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.
Private Secretary to Hon'ble Shri Justice Sachin Singh Rajput, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon’ble Shri Justice Rakesh Mohan Pandey, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Radhakishan Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Sanjay Kumar Jaiswal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Ravindra Kumar Agrawal, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Arvind Kumar Verma, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Séecretary to Hon’ble Shri Justice Bibhu Datta Guru, High Court of Chhattisgarh,
Bilaspur, for information of his Lordship.

Private Secretary to Hon'ble Shri Justice Amitendra Kishore Prasad, High Court of
Chhattisgarh, Bilaspur, for information of his Lordship.

Private Secretary to Registrar General, High Court of Chhattisgarh, Bilaspur, for
information.

P.A. to Director/Additional Director, Chhattisgarh State Judicial Academy, High Court of
Chhattisgarh, Bilaspur for information. '

Registrar (Vigilance/l. & E/Judicial/S&A Cell/CPC), High Court of Chhattisgarh, Bilaspur
for information.

The Principal Secretary, Government of Chhatlisgarh, Law & Legislative Affairs
Department, Mantralaya, Mahanadi Bhavan, Atal Nagar, Nava Raipur for information.

The Principal District and Sessions Judge, Durg with a request to make all
necessary arrangements for establishment of newly sanctioned court of District &
Additional Sessions Judge at Patan. He is also directed to transfer all Civil and
Criminal pending cases related with the jurisdiction of Patan area to the said
newly established Court at Patan on or before 02-09-2024.
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24.

29,
26.

27.
28.

29,

30.

31.
32.

33.

34.

35.

36.

The Principal District and Sessions Judge, Balod/Balodabazar-Bhatapara/Balrampur-
Ramanujganj/ Bastar (Jagdalpur)/Bemetara/Bilaspur/Dakshin Bastar (Dantewada)/
Dhamtari/Janjgir-Champa/Jashpur/Kabirdham (Kawardha)/Kondagaon/ Korba/ Koria
(Baikunthpur)/ Mahasamund/Mungeli/ Raigarh/Raipur/ Rajnandgaon/ Surajpur/ Sarguja
(Ambikapur)/Uttar Bastar (Kanker) for information.

The Principal Judge/Judge, Family Court, Balod/ Balodabazar/ Bastar (Jagdalpur)/
Bemetara /Bilaspur/ Dakshin Bastar (Dantewada)/Durg/ Dhamtari/ Janjgir-Champa/
Jashpur/Kabirdham (Kawardha)/ Korba/ Koria at Manendragrah/Kondagaon/
Mahasamund/ Mungeli/ Raigarh/ Raipur/ Rajnandgaon/ Surajpur/ Sarguja (Ambikapur)/
Uttar Bastar (Kanker) (Chhattisgarh), for information.

The Registrar, Industrial Court, Ghadi Chowk, Raipur, for information

The Judge, Commercial Court, (District level), Atal Nagar, 2™ Floor, Yojna Bhawan,
Near Police headquarters, Nava Raipur, for information

All the Joint Registrar, High Court of Chhattisgarh, Bilaspur, for information.

The Additional Registrar (Judicial/Administration/D.E.& E./ Classification) High Court of
Chhattisgarh, Bilaspur, for information.

Officer-on Special Duty-cum-C.P.C., High Court of Chhattisgarh, Bilaspur for
information.

The Secretary, High Court Legal Services Committee, High Court of Chhattisgarh,
Bilaspur for information.

The Budget Officer, High Court of Chhattisgarh, Bilaspur for information.

The Additional Registrar, Work Section, Confidential Section, High Court of
Chhattisgarh, Bilaspur for information and necessary action.

The Dy. Registrar, District Establishment Section, High Court of Chhattisgarh, Bilaspur
for information and necessary action.

The Controller, Government Regional Press, Khairagarh Road, Rajnandgoan,
Chhattisgarh with a request to publish it (Notification No. 13301 & 13302/
Checker/IlI-10-8/2000 (VIII), Dated 22/08/2024 issued by the High Court of
Chhattisgarh, Bilaspur, in the forthcoming issue of Chhattisgarh Gazette.

Section Officer/Incharge, Court Manager/ Accounts/ Pension/ Protocol/ Dispatch
/Compliant/ Writ/ Civil/ Criminal/ Central Filing Section/Record Room (Adm.)/ Stationary/
Supreme Court Section/ Library/SCMS Cell, High Court of Chhattisgarh, Bilaspur for
information.

I/C NIC, High Court of Chhattisgarh, Bilaspur with a direction to upload this endorsement
in the official website to this High Court.

272\ ?\na—’
(Balram Prasad Veyma)
Registrar General
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_ GOVERNMENT OF CHHATTISGARH
LAW AND LEGISLATIVE AFFAIRS DEPARTMENT, MANTRALAVA
MAHANADI BHAWAN, ATAL NAGAR, NAVA RAIPUR (C.G.) 492002

NOTIFICATION 21 AUG 92074

y 2\1>/" | | Raipur, Dated /08 /2024

0. 12562/XX1-B/2024,- In exercise of the powers conferred by clause (b)
of Section 5 of the Chhattisgarh Civil Courts Act, 1958 (No. 19 of 1958), and in
supersession of all previous Notifications, the State Government, hereby
establishes, with effect from 02/09/2024, Courts of District Judges, Civil Judge
(Senior Division) and Civil Judge (Junior Division) in the following 23 (Twenty
Three) Civil Districts of the State as specified against each Civil District in the
schedule below, namely:-

SCHEDULE
S. NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. District Civil Civil
Judges Judges Judges
B (Senior (Junior
Division) Division)

I. | Balrampur-Ramanujganj 2 2 3

2. | Bastar (Jagdalpur) 3 3 8

3. | Balodabazar- Bhatapara 6 4 3

4. | Balod 2 4 4

5. | Bemetara 2 3 3

6. | Bilaspur 15 8 15
7. | Dakshin Bastar (Dantewada) 5 4 5

8. { Dhamtari 1 3 5

9. | Durg 16 7 21
10. 1 Janjgir-Champa 7 6 12
11. | Jashpur _ 4 3 4
12. | Kabirdham (Kawardha) 1 4 3
13. | Kondagaon ] 3 2
14, | Korba 6 5 7
I5. | Koria (Baikunthpur) 4 5 4
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16. | Mahasamund 5 4 7
17. | Mungeli 2 3 2 .
18. | Raigarh Ll 5 13
19. | Raipur 19 10 26
20. | Rajnandgaon 5 7 6
21, | Sarguja (Ambikapur) 7 3 7
22. | Surajpur 6 5 4

L23 | Uttar Bastar (Kanker) 4 4 2

SHfergaT
HHIS

/2562 /244 /BT, /2024 BRIIE HIER AT (BT, 1958
(i 19 W 1958) B YRI5 (@) BT Wae WfRwl S WA # ol §¢ @
@ @ aftrgae @ sfafed @vd g V9 WROR, TOREN, X9 @
frefefan 23 (59) Rifte R 4 99 oggd 4 e sger e
<Ry, waER e (R fdew) @ oasr i (SR der)
& =T REIE 02.00.2024 9 Wy wee §, et -

SRGK
S. | NAME OF CIVIL DISTRICT NUMBER OF COURTS
No. orer =ranfie || SaEER TAER
~raritEr T
(Rafrae (SR
f¥de) f&iem)
1. | ToRMyR—RMEgS 2 2 3
2. | TRR (SEAYY) 3 3 8
3. | gAICATSTR—HTCTORT 6 4 3
4, |greg 2 4 4
5. | 98eRT 2 3 3
6. | faamaR 15 8 15
7. | =t awer (Soarg)) 5 4 5
8. | gwas 1 3 3
5[ 1 7 21
10, | SoRR—=maT 7 6 12
11. | SRR 4 3 4
“12. | BEwET (@) i 4 3
-2
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13, | ®Iverg i 3 2
14, | RaT 6 5 7
15, | PiREr (g 4 5 4
16. | AETHR 5 4 7
17. | el 2 3 2
18. | rrTE 11 5 13
19. [ 19 10 26
20. | NI 5 7 6
21. | oXpeT (@IfaaR) 7 3 7
22. | IR 6 5 4
23 | IR KR (PlaN) 4 4 2

By order and in the name of the
Governor of Chhattisgarh,

/

(Rajnish Shrivastava)’
Principal Secretary
- )’5'" Government of Chhattisgarh
2 Law & Legislative Affairs Department

i o]
Endt. No™= 12562 [XXI-B/2024 Raipur, dated ,2 bS&@%L&iGZE}

17 Registrar General, High Court of Chhattisgarh, Bilaspur with reference to
memo No. 12529/Checker/I1I-10-8/2000(Pt.VIII) Bilaspur, Dated 06
August, 2024 for information and necessary action.

2. Private Secretary to Hon’ble Law Minister, for perusal,

3. Private Secretary to Principal Secretary, Law, Govt. of Chhattisgarh,
Mantralaya, Raipur for perusal,

4. Deputy Director, Government Regional Printing Press, in front of Indravati
Bhawan, Atal Nagar, Nava Raipur, for publication in B-Gazette (Extra
Ordinary)

5. Web-administrator, Law and Legislative Affairs Department, Mahanadi
Bhawan for uploading in the Official Website of the Department,

For information and necessary action.

‘_\2\ CA ”Lt\

(Shahabuddin Qureshi)
Additional Secretary
Government of Chhattisgarh
f Law & Legislative Affairs Department
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HHIGD.... 13301 ... /TN

@9 —10—8,/2000 (VIII)
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12 @ SYHRT

faemaqR, fodis 22 ST, 2024
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SR
qd @ SRR HEiE-
iz BRI DI

By,
BRG UqE gRT Few e B % vaie ¥ v ke fen @ fod, Il sk faurh & far,
VAR BT SRRgEET WHIG 2125 /2562 /21—, /2024, fRAG 21 o 2024 R wenfoq forenm =aramfer
fafre <y aRs 2ol qen fifde <l ofw oo & e R 02.09.2024 9 9 &7 718
ol & e e e @ 9e Rt wrmel w 87—

IR
F. | R ool | 1oTell =IOl & <jrerd | Ride <grarer aRe gy | Rifde =ranfier efs sof
T & Ty W T
TS BT WF | ] dJod BT | el B | 98T @1 WM | Suerd] &l
(1) ) ) @) () ®) @ ®)
EGIE 1. 9Tellg 2 1, 9TAIS 3 1. FTAG 2
2, &R 1 2. GoRRTSTEY 1
3. SIVSIABKRI 1
2 | gdRENR | 19dEEeR 5 1 FAIGTaToTIR 2 1. GElETENTR 2
—EART |2, YIETORY 1 2. WIETYRI 1 2. Ry 1
3. HISA 1
3 | geRMYR — | 1. THGSETS 2 1. AT * 1. FORTYR 1
NEIESEUN 2, AgHTR 1
3. RTOTq 1
4 | TR 1. STTEAYR 3 1. SSAYR 3 1. SITEER 8
(STEAR)
5 | 9HaNT 1, IHGR 2 1. U 3 1. SHRT 2
2. ST 1
6 | feemagy 1, feemayR 13 1. feerage 5 1. TaeTIgR 10
2. UTSTIE 2 2. UTERIS 2 2, YIRS 1
3. foear 1 3. ®IET 2
4. FAR4TE] 1
5. TRIAYNR 1
7 | <l s=R | 1. gadre] 5 1. Tqarel 1 BCGEIS 2
GBS 2. gp 2 2. oR 1
3. IR 1 3. Tl 1
4. HIET 1
8 | e 1. EHANT 1 1. EHART 2 1, EHER] 3
2. BOG 1 2. Y 1
3. fq 1
9 |5 1. g 15 1. g 5 1. g4 18
2. qre 1 2. e 1 2. freEd—3 2
3. FIes—3 1 3. SHET 1
10 | SITR— 1, STTIR 5 1. ST 2 1. STORTR 4
=T 2. AT 2 2. Wil 2 2. H&RIT 1
3. 9jur i 3. 91 2
4, JH AT 1 4. IHITE 1
5. STTR 1
8. TANTE 1
7. ATTERIET 1
8. =l 1
11 | SRR 1. TEYR 1 1. WIR 2 1. STEYR 1
2. GHADN 2 2. PPN 1 2. TRk 1
3. YerEig 1 3. =T 1
4. B 1
12 | HRETH 1. et 1 1, HRT 4 1. g 2
(@) 2. gsfan 1
Cont
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13 | PIOBITY | 1. BTG 1 1. BTG 2 1. ARTIOTYR 1

2. ARIIUIR 1 2. BHIBA 1

14 | PRET 1. BRET 3 1. BRET 3 1. HRET 3

2. HTHURT 3 2. HEERT 2 2. HTHUNT 2

3. ety 1

4. Bl 1

15 | HIRAT 1. dRISYN 1 1. SRR 2 1, §HISY 2

@@puoyR) | 2. IR 2 2. =1e 2 2. ARG 1

3. RRERT 1 3. R 1 3. SMHYY 1

16 | ABTIYS 1. AR 3 1. AETTHS 3 1. HEHE 4

2. TRIEUTGH] 2 2. A}ISTel 1 2. foeiRT 1

3. g 1

4. GITETERT 1

17 | Il 1. Gl 2 1. Al 3 1. HATeA 1

2. TR 1

18 | TR 1. YRS 9 1. TS 2 1. XRATG 6

2. GRS 2. BN 1 2, RIS 1

3. ENEST 1 3. ARG 2 3. R 2

4. faege 1

5. HeIg 1

6. ERETST 1

7. ARG 1

19 | IR 1. YA 18 1, IR 8 1. QR 22

2. TRAEE 1 2. IRYEg 2 2. TRIEE 1

3. ST 1

4. freay 1

5. SAHRT 1

20 | WroHiEdta 1. ISR 3 IS NI CUIC 2 1. STATEI T 3

2. WRITG 1 2. arFTTE—Tr) 2 2. BRIG 1

3. SRS 1 3. SIS 1 3. TRITG 1

4. ERTTE 2 4. BIESH 1

21 | TROTR 1, ROIYY 5 1. IROTGR 4 1. GROIYR 4
2. JATIYR 2. WelTqy¥ 1

22 | LRSI 1. TfFRTYR 7 1, JFFHTYR 3 1. 3TTRIHIGR 5

CliEEaesy) . 2. Wiy 2

23 | IR FEN | 1. BN 3 1. BB 3 1. BIBHI 1

(iR 2. WFYATIYR 1 2. WIIEAMgR 1 2. TGN 1

AT 134 105 166

e ArsTe ¥ e =il aftes 9ol & *2 e — (Iere—1 + FoRmMge—1)

No. 13301 {Checker
111-10-8/2000(VIII)

In exercise of the powers conferred by Sub-section (1) of Section 12 of the Chhattisgarh Civil
Courts Act, 1958 (Act No. 19 of 1958) and in supersession of its previous Notification No. 11995/Checker/lil-
10-8/2000 (VIH), dated 30.07.2024, the High Court hereby directs that the Courts of District Judges, Civil
Judges, Senior Division and Civil Judges Junior Division as established by the Law Department Notification No.
2125/2562/21-B/2024, dated 21-08-2024 for each Civil District in Chhattisgarh shall sit with effect from the date
02.09.2024 at the places specified against them in the table below:-
TABLE

Bilaspur, Dated 22" August, 2024

Sl Name of Civil Court of District Judges Court of Civil Judges Court of Civil Judges
No. District Senior Division Junior Division
Place of Sitting No. of Place of Sitting No. of | Place of Sitting | No. of
Courts Courts Couris
M 2) (3) (4) (5) (6) (7) (8)
1 Balod 1. Balod 2 1. Balod 3 1. Balod 2
: 2. Gunderdehi 1 2. Dallirajhara 1
3. Daundilohara 1
2 Balodabazar- 1. Baledabazar 5 1. Balodabazar 2 1. Balodabazar 2
Bhatapara 2. Bhatapara 1 2. Bhatapara 1 2. Simga 1
3. Kasdol 1
3 Balrampur- 1. Ramanujganj 2 1. Ramanujganj *2 1. Balrampur 1
Ramanujganj 2. Wadrafnagar 1
3. Rajpur 1
4 Bastar (Jagdalpur) | 1. Jagdalpur 3 1. Jagdalpur 3 1. Jagdalpur 8
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9 Bemetara 1. Bemetara 2 1. Bemetara 3 1. Bemetara 2
2. Saja 1
6 Bilaspur 1. Bilaspur 13 1. Bilaspur 5 1. Bilaspur 10
2. Pendraroad 2 2. Pendraroad 2 2. Pendraroad 1
3. Bilha 1 3. Kota 2
4. Marwabhi 1
5. Takhatpur 1
T Dakshin  Bastar | 1. Dantewada 5 1. Dantewada 1 1. Dantewada 2
(Dantewada) 2. Sukma 2 2. Bijapur 1
3. Bijapur 1 3. Bacheli 1
4. Konta 1
8 Dhamtari 1. Dhamtari 1 1. Dhamtari 2 1. Dhamtari 3
2. Kurud 1 2. Nagri 1
3. Kurud 1
9 Durg 1. Durg 15 1. Durg 5 1. Durg 18
2. Patan 1 2. Patan 1 2. Bhilai-3 2
3. Bhilai-3 1 3. Dhamdha 1
10 | Janjgir-Champa 1. Janjgir 5 1. Janjgir 2 1. Janjgir 4
2. Sakti 2 2. Sakii 2 2. Sakti 1
3. Champa 1 3. Dabhra 2
4. Akaltara 1 4. Pamgarh 1
5. Jaijaipur 1
6. Navagarh 1
7. Malkharoda 1
8. Champa 1
11 Jashpur 1. Jashpur 1 1. Jashpur 2 1. Jashpur 1
2. Kunkuri 2 2. Kunkuri 1 2. Patthalgaon 1
3. Patthalgaon 1 3. Bagicha 1
4. Kunkuri 1
12 | Kabirdham 1. Kawardha 1 1. Kawardha 1. Kawardha 2
(Kawardha) 2. Pandariya 1
13 | Kondagaon 1. Kondagaon 1 1. Kondagaon 2 1. Narayanpur 1
2. Narayanpur 1 2. Keshkal 1
14 Korba 1. Korba 3 1. Korba 3 1. Korba 3
2. Katghora 3 2. Katghora 2 2. Katghora 2
3. Pali 1
4. Kartala 1
15 | Koria (Baikunthpur)| 1. Baikunthpur 1 1. Baikunthpur 2 1. Baikunthpur 2
2. Manendragarh 2 2. Manendragarh 2 2. Manendragarh 1
3. Chirmiri 1 3. Chirmiri 1 3. Janakpur 1
16 | Mahasamund 1. Mahasamund 3 1. Mahasamund 3 1. Mahasamund 4
2. Saraipali 2 2. Saraipali 1 2. Pithoura 1
3. Basna 1
4. Bagbahara 1
17 | Mungeli 1. Mungeli 2 1. Mungeli 3 1. Mungeli 1
2. Lormi 1
18 | Raigarh 1. Raigarh 9 1. Raigarh 2 1. Raigarh 6
2. Sarangarh 1 2. Gharghora 1 2. Dharamjaigarh 1
3. Gharghora 1 3. Sarangarh 2 3. Kharsiya 2
4, Bilaigarh 1
5. Bhatgaon 1
6. Gharghora 1
7. Sarangarh 1
19 Raipur 1. Raipur 18 1. Raipur 8 1. Raipur 22
2. Gariaband 1 2. Gariaband 2 2. Gariaband 1
3. Rajim 1
4. Tilda 1
5. Devbhog 1
20 | Rajnandgaon 1. Rajnandgaon 3 1. Rajnandgaon 2 1. Rajnandgaon 3
2. Khairagarh 1 2. Ambagarh-chouki 2 2. Dongargarh 1
3. Dongargarh 1 3. Dongargarh 1 3. Khairagarh 1
4. Khairagarh 2 4. Chhuikhadan 1
21 Surajpur 1. Surajpur 5 1. Surajpur 4 1. Surajpur 4
2. Pratappur 1 2. Pratappur 1
22 | Sarguja 1. Ambikapur 7 1. Ambikapur 3 1. Ambikapur 5
(Ambikapur) . 2. Sitapur 2
23 | Uttar Bastar | 1. Kanker 3 1. Kanker 3 1. Kanker 1
(Kanker) 2. Bhanupratappur 1 2. Bhanupratappur 1 2. Pakhanjur 1
TOTAL | 134 105 166

Note:- *2 Courts of Civil Judge . Senior Division — (Ramanujganj-1 + Balrampur-1) .

BY ORDER OF THE HIGH COURT

(Ba rasa
.Registrar General

3% sl
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2 T ETATSTR—TETIRT 1, FAETETIR
2, WICTURT
3 TR —RTAIST T 1. RTASTTS
4 Y (STEEYR) 1. STTGeIgR
5 IHTT 1. SHERT
8 IEIRIRS 1. faarAgR
| 2. TSRS
| 7 —| <R g (@ddre) 1. gdarer
8 T 1. EHE
2. HRa
9 i 1ogt
2, Ted
10 SIS TR—adT 1. STeiR
2. AN
11 SR 1. ORI
2. gTEd
. 3. TN
12 PHERYTH (B 1. gl
13 HIVSHTT 1. PIVSRTE
; 14 PINET 1. PEl
2. HTERT
15 Il (FHSR) 1. 9{UeY
2. TAEIG
3. R
16 TERIGS 1. RS
2. RIS
17 Hirelt 1. el
18 TS 1. TS
2. 9RTS
3. ENENST
19 AR 1. AR
I 2. nﬁmaa'
20 RERIGIE] RIS RICUIE]
2. WRITG
i 3. SNNTg
21 TRAR 1. AR
{ 2. WATIYR
22 ARG (FHTERIR) 1. SR
23 SwR IRR {(@HTPR) 1. D
! 2. HIHAOgR
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No. 13302 IChecker
g 111-10-8/2000(V111)

Bilaspur, Dated the 22/08/2024

In exercise of the powers conferred by sub-section (6) of Section 8 of the Bharatiya
Nagarik Suraksha Sanhita, 2023 and in supersession of its previous Notification No.
5146/Checker/IlI-10-8/2000 (VII1), dated 27-04-2023, the High Court of Chhattisgarh is pleased to
direct that with effect from the 2" September, 2024 ordinarily the Court of Sessions specified in
column No. (2) of the Table below, shall hold its sitting at the place or places, specified against it
in Column No. (3) :-

TABLE
Serial No. Court of Sessions Ordinary Place/ Places of Sitting
(1) (2) (3)
1 Balod 1. Balod
2 Balodabazar-Bhatapara 1. Balodabazar
2. Bhatapara
3 Balrampur - Ramanujganj 1. Ramanujganj
4 Bastar (Jagdalpur) 1. Jagdalpur
3 Bemetara 1. Bemetara
6 Bilaspur 1. Bilaspur
- 2. Pendraroad
" Dakshin Bastar (Dantewada) 1. Dantewada
8 Dhamtari 1. Dhamtari
2. Kurud
9 Durg 1. Durg
2. Patan
10 Janjgir-Champa 1. Janjgir
2. Sakti
11 Jashpur 1. Jashpur
2. Kunkuri
) 3. Patthalgaon
12 Kabirdham (Kawardha) 1. Kawardha
13 Kondagaon 1. Kondagaon
14 Korba 1. Korba
2. Katghora
15 Koria (Baikunthpur) 1. Baikunthpur
2. Manendragarh
3. Chirmiri
16 Mahasamund 1. Mahasamund
2. Saraipali
17 Mungeli 1. Mungeli
18 Raigarh 1. Raigarh
2. Sarangarh
3. Gharghora
19 Raipur 1. Raipur
2. Gariaband
20 Rajnandgaon 1. Rajnandgaon
2. Khairagarh
3. Dongargarh
21 Surajpur 1. Surajpur
2. Pratappur
22 Sarguja (Ambikapur) 1. Ambikapur
23 Uttar Bastar (Kanker) 1. Kanker
2. Bhanupratappur

BY ORDER OF THE HIGH COURT

216
(Balra Pra;\ai%ma)

3 Registrar General




